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paying capacity of the people, it 
may be worthwhile In the coun­
try's interest to examine whether 
the categories of officials who 
have to exercise consnderable 
discretion in matter* relarting to 
taxation, issue of valuable permits 
and licences, or otherwise deal 
with matters which require high 
degree of integrity, should not be 
given special attention regarding 
status and emoluments. Thusj 
appraisers and examiners in the 
Customs. Inspectors in the 
Excise and the I-nome Tax 
Department, supervisory person­
nel >» the Central Public Works 
Department, Railways and Postal 
Departments and analogous cate­
gories should be made to feel that 
the improvement of their condi­
tion is a matter of special con­
cern to the Government”.
It w ill be seen that these observa­

tions apply not only to Appraisers and 
Examiners in the Customs Depart­
ments but also to officers in some 
important Department also.

(c) The question of improving the 
status, rank and pay of Appraisers 
and Examiners cannot be decided in 
isolation as it will have repercussions 
in analogous cadres in other Depart­
ments of the Government. However, 
a scheme of re-organisation of the 
Appraising Department is already 
under the consideration of the Gov­
ernment.

Cortona Appraisers Service
ISM. Shri B. Shastri: W ill the

Minister of Finance be pleased to 
state;

(a) whether it is a fact that in 
the prospectus Issued for LA.S. and 
Allied Services Examination by the 
Union Public Service Commission, it 
has been regularly stated for the 
last several yean against Customs Ap­
praisers Service Class-U that the 
scilti of pay and grades are liable to 
revision;-

(b) whether it  is also a fact that 
in the iM m ita n t  o f Sxpert Apprai­
sers throt^h the Union Public Service 
Commission the hope of revision of 
pay scales is M a g  held out tor the

last several years by the senior 
officials of his Ministry sitting in the 
Selection Board of the Union Public 
Service Commission; and

(c ) i f  so, the progress so far made 
and when the revision of the scales 
of pay will be finalised?

The Deputy Prime Minister and 
Minister of Finance (Sbri Morarji 
Desai): (a) Yes, Sir.

(b) Mo, Sir.
(c) The question of revising the 

pay scale of Appraisers cannot be 
decided in isolation as it will have 
repercussions in analogous cadres in 
other departments of the Government 
However, a scheme of re-organisation 
of the Appraising Department is al­
ready under the consideration of the 
Government.
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Banks

1*1*. Shr* S. C. Jha: Will the
Minister of Finance be pleased to 
itiM :

(a ) how many banka, with paid-up 
oajritali of each of tbem, are In the 
country;

how many out of thaw are the 
n M d ln iM  of the American and 
Betti*  Bode*; and

(c ) the percentage o f the sum total 
o f the bank capital in India which is 
indigenous and what percentage 1* 
foreign, specially American?

The Deputy Prime Minister and 
Minister of Finance <8hH Morarjl 
Desal): (a ) A  statement is laid on
the Table of the House. [Placed in 
Library. See No. LT-564/67J.

(b ) There is only one subsidiary of 
a foreign bank viz. the Allahabad 
Bank, which is a subsidiary of the 
Chartered Bank, a British bank. 
There is no subsidiary of any Ameri­
can bank. However, out of 19 foreign 
banks in India, three are American 
and six British.

(c) Information regarding indivi­
dual shareholdings by foreigners is not 
readily available. In respect of A l­
lahabad Bank, the hoding of the 
Chartered Bank as on 15-7.68 amount­
ed to R»- 82.32 lakhs which is 1'8 per 
cent of the total paid-up capital of 
all the banks incorporated in India. 
Of the total bank capital (including 
deposits of foreign banks with the 
Reservo Bank) amounting to Rs. 32*02 
erores, 87-5 per cent is held by Indian 
commercial banks and 12*5 per by 
foreign banks (including 2 per cent 
held by American banks).
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